
5353 Motion re: DECEMBER 11, 1962 Maintaining Prices of 5354 
Esaentia! Com1n.odities 

[Shri Indrajit Gupta] 

rejected. So, it is better that tMy '0 ahead with their scheme and learn. 

Mr. Deputy-Speaker: Has the hon. 
:Member the leave of the <{ouse 10 
withdraw both his motions? 

The motions were, by leave, with-
drawn. 

15.49 h.rII. 

}lOTION RE: MAINTAINING PRICES 
OF ESSENTIAL COMMODITIES AT 

REASONABLE LEVELS 

Mr. Deputy-Speaker: The HoUBII 
shall now take up the motion re: 
maintaining prices of essential com-
modities at reasonable levels. Shri 
Indrajit Gupta. 

Shri BaAle (Khargone): What is tile 
time allotted for it? 

Mr. Deputy-Speaker: Three hOUrs 
have been allotted tor it. We will sit 
till 7 o'clock. 

Shri JndraJlt Gupta (Calcutta South 
West): Sir, with your permission. I 
beg to move the followin,:-

"That this House takes note of 
the statement laid on the Table of 
the House on the 10th November, 
1962 by the Minister of Planning 
and Labour and Employment on 
measures for maintaining prices 
at essential commodities .It ~
sonable levela." 

Sbrimati Renuka RaT (Maida): 
There are some amendments. -

Mr. ;DepIuty-Speaker: Later. Mr. 
lndrajit Gupta may make his 8P!!ech. 

Shrt IDdrajlt Gupta: As far as the 
statement. which the Minister has 
laid on the Table or made in the 
House an the 10th of November is 
concerned, I .~ not got very much 
to say because certain measures were 
Dutllned in the t t ~nt which were 
welcomed. b:r every!Jo4y in the House 

at Reasonable LeveLs 

as evidence of a certain sense of 
urgency dawning upon the o ~rn

ment in the present situation. He-
cause I think everybody realises that 
the ciuemon of holding the price lille. 
lin the !present emergency. ill not 
simply an economic question. though 
it is primarily an economic question. 
but it is also a question of morale. I 
am very happy to say that, during the 
few weeks that have passed since the 
declaration of the emergency, there 
has come into operation a very power-
ful and what one might call a social 
conscience of the community which ill 
expressing itself in various ways and 
in various forms, and to an extent 
which I do not myself remember evel' 
happening before on any previoua 
occasion in this country. A r-ertain 
psychological atmosphere certainly 
exists which is a very welcome thin.!!, 
acting as a brake upon those elem .. nt9 
in our people who could nave, pet"-
haps, liked to exploit the present 
situation in order to raise the ri ~ 
and enrich themselves. How iong the 
eft'ect of such a psychological brake 
will last is, of course, a very different 
question and I would not ~ r  to 
prophesy. For the moment it is real-
ly, I would say, the common people 
of this country who are the mass of 
consumers, people of low income 
groups, middle income groups and 
fixed income groups which have been 
very vocal in different ways dnd they 
have made it very clear that the 
nation is in no mood to tolerate any 
kind of anti-social practice on the 
score of blackmarketing or hoarding 
or raising of prices. In fact, I jo not 
wish to question the bonaftdes ot 
certain very prominent organidations 
of captiins of industry in this coun-
try. I take at their face value the 
very good statements that have .been 
made and the intentions that have 
been expressed of doing everything in 
their power also to see that prices are 
maintained and that prices do not rise. 
But, I think it is. above all. to the 
credit of \.he common people of this 
country that pressure of their eon-
science and expression at their con-
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acience has told upon the captains of 
industry and has left them with no 
atternative but to come out with (er-
tain statements which are certainly 
very good on paper as far as they 10. 

As far as the proposals made by the 
~ rn nt in the .statement Gf tht 
10th of November are concernecl, I do 
not wish to analyse them. I hope the 
Minister, when he speaks, will t .. ll loll 
as to what progress has been made on 
the basiB of that statement: tor exam-
ple, whether the Price Stabilisation 
Committee has actually been set up 
or not, how it iB functionine and £0 
on, as well as the pr0/;lress, it anY, 
made on the other measures which 
are outlined here. As far aa they 10, 
they are quite good. But, my Ivhole 
conte.pti"n today is going to be that 
these measures do not go far enough. 
The statement, perhaps, unintentional. 
Iy breathes a certain sense of com-
placency for the simple reason that 
the statement devotes ltself to what I 
might call certain practically ad hoc 
measures which are quite good in so 
far as they are stated there, but tends 
to ignore many of the great iunda-
mental economic factors which are 
at play, which are at work in this 
cOIIntry and which may, in the long 
run, and I am sure, will, in the long 
run, force themselves to the forefront 
and unleash tendencies which ~  
require all our efforts and all our rea-
i10urces to keep in check. 

I would just remind the House that 
it is true that since the emergency 
commenced., there has not been a very 
marked or rapid or comprehensive 
rise in prices all along the line. There 
have been some to which I will refer 
later on. But, we should renl"mber 
that if we go back to the 8th Septem-
ber '1ine--I am not referring to the 
8th September line which we discuss 
here so otten now in regard to the 
settlement of the border question; I 
am referring to the 8th September 
price Jine; there is a price line ot 8th 
geptember-it will be seen-as we 
know the wholesale price Index takes 
the March ~  index aa equivalent to 

able Levels 
100-that this index had risen for the 
week ending 8th September, 1962, to, 
130.8. This was 5 per cent higher 
than what it was a year previous to 
that. Within the general index, It is 
seen that the index for food dl'icles 
went up in the same period by 9.3. 
from 121.3 to 130.6. There has been 
a subsequent fall, a slight fall, a wel-
come fall. But, I feel that this subse-
quent fall is, to some extent ~

tive in the sense that we hav" now 
entered upon' the usual season or 
period when new crops begin to came' 
on to the market, both ot foodgrains. 
aUd other agricultural commodities 
and therefore it is natural at this time 
to have a slight downward trend in. 
price level. But, we should not allow 
this to lull us into complacency be-
cause I do not think it is more than a 
phase. Nor can prices be maintained' 
simply on the basis of' appeals to pat-
riotism. Appeals to patriotism and, 
response to the appeals are very good. 
But, it we depend simply on thele, 
then, I am afraid, in the long run, we-
may not be able to cope with opera-
tion of the very hard and., I must say, 
the iron ~ of e!!Qnomics which are· 
bound to operate and which have 
operated in the past in this country. 

I am apprehensive to think ,that in. 
the next budget which will be placed' 
before the House perhaps in February, 
we will be faced with a situation' 
where the increased requirements of' 
our Third Five Year Plan have to be 
augmented by a completely new factor 
and that is the increased expenditure 
tor defence. I do not know what t ~ 
magnitude of the increase in defence' 
expenditure is likely to be. Varioua 
opmlOns are being expressed in the 
country at the moment, almost doubl-
ing the normal defence expenditure, 
going up to Rs. 400 crores. 

Dr. M. S. Aney (Nagpur): What it" 
your estimate? 

Shri Indrajit Gupta: It that is 80, 
it would mean that.a magnitude of 
taxation might be imposed, might· 
have to be impo.ed which would gene-
rate almost unbearable inflationary' 
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pressures as far as the low income and 
fixed income groups are concerned. 
It is these groups which have been 
particularly in the forefront in the 
matter of making sacrifices, in the 
form of donations to the National 
Defence Fund. It is these groups 
which have come forward for the 
voluntary savings campaign in the in-
terests of national defence. Propor-
tionately, relatively I would say that 
these groups-the lower incom" 
groups- have given much more in 
relation to their limited resources than 
the higher income groups have done. 
If We are faced with an economic 
situation in which the doubling of 
defence expenditure plus increased 
expenditure required for our Third 
Plan force upon us a taxation bill 
wh;ch will generate inflationary pres-
~ r  of a kind which will make it 
practically impossible for these groups 
to save any more, then, we are going 
to be faced with a very serious situa-
'tion apart from the resentment which 
may be created. 

There is the question of the other 
ractor which has not been taken into 
account in the statement, because the 
statement is of a very limited scope, 
and that is the question of deficit 
financing. We al! know, in the pre-
sent economic system in which we are 
operating in this country, deficit finan-
cing, that is to say, releasing larger 

'volumes of printed money, means 
that this volume of money will go, at 
least a big part will go, into the hanos 
of commercial banks and from the 

'commercial banks, through the machi-
nery of loans, advances, discounts. 
ovedrafts and banking methods, go 
into the hands of the private sector. 
This money expansion, in the opinion 
of many renowned economists of this 
country, has led to a degree of over-
investment which is one of the main 

• causes of price rises. I would like to 
know from the Government, in the 
conditions of today in the situation 
where ·we are on the eve of another 
budget, perhaps,' what is going to bp 
a momentous budget, what is going to 

be the Government's attitude in rela-
tion to holding the price line ~  the 
question of deficit financing. From 
1954-55 to 1961-62, the volume of 
money in this country expanded by 
60 per cent; during the same period, 
the national production of this coun-
try went up by 27 per cent; in other 
words, it lagged far behind, and in 
this period we find that the prices rose 
by 34 per cent. 

16 hrs. 

Detici t financing is one of the main 
factors responsible for the very heavy 
inflationary pressures which hav .. 
taken place in the past in this country. 
We should think ahead now. We are 
not very far off from February, and 
if certain lines of policy are 'not de-
cided upon from now, then all this 
psychological pressure and SOCial con-
science of the community may be 
rendered absolutely valueless in the 
ultimate conflict with these economie 

~. 

The diversion of resources to defen!. 
expenditure and defence requirement. 
is taking place and will have to take 
place, As a result of that, of conrse. 
some sections of the community will 
get some increased purchasing power 
in their hands. I do not quite know, 
but. there may even be, some tempo-
rary increase in employment, in emer_ 
gency employment connected with 
defence work. As yOU know all t ~ 

are factors which produce inflationary 
pressures. They ali combine to pro-
duce inflationary pressures. I think it 
is true to say that inflation is and hal 
always been a camp-follower of war. 

16.01 brs. 

[SHRI MULCHAND DuaE in the C1utir] 

We do not know of a war at any.time 
in any country in the world which has 
not been accompanied by tremendous 
inflationary pressures. Inflation is one 
of the camp-followers of war, and, 
therefore we have to consider thie 
problem more seriously than tc1 think 
that we bn cope with it simply by 
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setting up a few co-operative !tores 
or 3sking the shop-keepers to display 
the prices of the commodities they 
seil anJ measures like that. These 

~ r  are very good, and I have 
no qU·lrn·1 with them, but they are 
just tinkering with the problem, in 
nly opinion. 

I ju·:t wi.,h to refer to one or two 
puintc:'s or e.ve-opencrs ill recent 
w,:·ks which should put Government 
on guar;. i do not wish to gel into 
the' det:lils ot this recent kero:oene 
racket that tOdk place here in ~ i  

which has be?n discussed in this Heuse 
"Heady. But we know that this was 
an eye-opener in the sense that it 
dPpeared to catch Government nap-
ping. My ConC(,r" is not thlt some-
thing like this may occur here and 
there "no'W and then. But the point 
is t ~t here under the very nose of 
the Central Government, sometillr.g 
t80k place; of course, it was checked, 
imd tnough, I believe the conditions 
n"ve not yet returned completely to 
nr>rm1l, Government took certain ac-
tion and I congratubte them on 
that: But the point is that the whole 
thin g occurred here under the nose of 
the Central Government, and it ap-
peared to catch them napping. It was 
a combi'1ation of hoardinr" of some 
illegal export or diversion of supp'ies 
from Delhi 'to UP ~  the sale. 
tax there is higher, or a combin3tiol'l 
of short supply by the oil companies 
themselves and then of course, as a 
~oro r  of this, o~  panic-buying 
which took place from the side of 
[Ollsumers who apprehended that sup-
plies were going to run out. AI! these 
factors o in ~ to produce this state 
of affairs. So, we have to be on 
·guard, because this kind of thing is 
likf'ly to happen over and over again. 

Then, there is a report in yester-
day's newspaper, also about Delhi, 
ab0ut the very steep rise in the prices 
of building materials. Many han. 
Members may have noticed that re-
port. 'A flourishing blackmarket has 
grown up in cement in Delhi just at 
the time when land values have begun 
2406 (1).i) LSD-5. 

able Levels 
to fall. There i.' a fall In land values, 
but there is a steep rise in buildin, 
costs. The report in The Statesman 
Says as follows in regard to .cement: 

"A bag of cement previously 
sold at a little over Rs. 7 now 
sells at Rs. 11 '50 in the black-
market. The prices of steel, wood 
3;Hl other materbls have also 
ri3en. It is ~ti t  that at 
these prices, the cost ot a 
building will increase by nearly 
~o per cent. ... 

Why is this being allowed to happen! 
Cement is a controlled commodity, 
am! yet blackmarketil\g is taking' 
pL-!ce: With great acclamation, the 
H ou-;" passed t.he Defence of India 
Bill the other day and, I am sure, not 
only to arrest Communists but also to 
t:.k:, action in other directions; at 
le3st, I hope so. 

Then we have the question of cloth, 
to i~  a reference was made this 
morning in a calling-attention-notice, 
and y,,'terday too. Here again is the 
same contradictory feature, namely a 
fall in production and a rise in stocks. 
PrDiuetion has gone down in the 
mills [rom 423 million y3rds in May to 
381 million vards in October. During 
the same period, the mills complained 
th:!t ,tocks had gone up from 322 
lakhc; of bales to 431 lakhs of bales. 
I notice t.hat. the mill-owners are 
complaining about the intention of 
Government to compel them to divert 
a l1rger part of their output to C01rse 
doth. I do not wish b quote, though 
I C'l1 quote any number of c>bjection3 
to this plan of Government. But I 
W()ll1ct like to know one thing. Why 
is it not nossibl e for these stocks 
which the mills claim are held up 
with them to be diverted through fair 
prier. shops to the consumers? Is it 
b'c1us" the price of cloth generally in 
the country is likely to come down a 
bit 1nd t ~ mill-owners are objecting· 
to it? The papers ~  reportnig about 
thi, eVery ~  that the milJ.!owner& 
do not want thesE' stoeks to be releas-
ed lest there should be a general 
slight fall in tht! price of cloth in the 
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country? But, has cloth become so 
cheap in our country already that ~  

country cannot afford a further dec-
line? These stocks have to be clear-
ed; otherwise, tomorrow, they ..... ill 
have an effect on production, and pro-
duction will begin to be restricted. 

Therefore, I would suggest that 
Government should take steps to see 
that these stocks which the Minister of 
International Trade told Us yesterday, 
amount to only six weeks' stocks-and 
yet a big hUe and cry is going on 
about it-are diverted through fair 
price shops to the customers or to tht' 
ordinary public, and they can be 
diverted if energetic steps are taken 
in that direction. 

About foodgrains, I have spoken 
about it already. At the moment the 
season is one when the new r~  is 
coming in and there is a certain down-
ward trend. But we know what may 
happen later on. Everybody in this 
House who goes for shopping for his 
Own personal requirements kno ..... s 
that during these past few weeks the 
prices have risen. Take, for example, 
toilet goods; take any variety of toilet 
soap or tOQth-paste or hair oils or 
raZOr blades and so on; somebody 
may say that these are luxury items; 
I do not know; I do not think the 
middle class in our country nowadays 
considers these to be luxury items; 
the poorest people may, and of course, 
they do. Then, again, take items like 
stationery goods. The Prime Minis-
ter has told us over and over again 
when people have raised the question 
of pruning the Plan in the name of 
defence that education is one of the 
things which can never 'be given up. 
But in these few weeks, the prices of 
things like exercise books which stu-
dents have to buy, of ' ~ r and 
other stationery goods have been 
going uP, in every retail shop by ';Wo 
annas or three ann as ar four annas 
every week. It you ask the shop-
], :,epel", he says 'What can we do? 
The wholesalet's from whom We buy 
these things are putting up the prices, 
Or the original mamrtacturer is put-

at Reasonabl; Levels 

ting up his prices; we do not know', 
Why is this kind of thing happening! 

Then, in the statement, there is aIs() 
a reference made to certain plans 
which Government wish to undertake. 
for increaSing the production of sup-
plementary foods, other than cerealsl 
and grains, like dairy produce, and 
eggs and fish and sa on. That is very 
good, though, no plan, as far as I 
know, has been drawn up yet. But I 
would iust like to point out also for 
your information that some contrary 
factors in the situation are also at 
work. For example, in my State where 
fish is not considered to be only a sup_ 
plementary food but almost the staple 
food, just at the time when the Gov- • 
ernment of India are coming forward 
with their declared intentlOn of in-
creasing the production of fish and the 
supply of these things in my State, a 
very ambitioUs scheme of augmenting 
the supply of fish by deep sea fishing 
by traWlers, undertaken by the State 
Government of West Bengal at the 
cost of some crores of rupees, which 
have already been spent, has only the 
other day been declared to have been 
abandoned. I do not know how the 
supply of fish is going to be increased. 
This will have to be gone into. 

Another point. The statement ref-
ers to maintenance of prices of es.<fo'n-
tial commodities. We are of course 
naturally inclined to consider only 
the Question of price rises but wilen 
it is a question of mainta;"ing prices 
we have to consider the opposite thmg 
also, certain commodities in respect of 
which the Government should pre-
vent any undue fall in prices. 

I am referring only to agricultural 
commodities. As a matter of fact. t.he 
statement states in one place that 
measures should be taken to see that 
the primary producer is .~ r  of 
the minimum price which i~  him 
the n ~ r  incentive to invest in 
improved agricultural practices, ane! 
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whatever the level of production. to 
be put in a position to reckon on an 
assured reasonable return for his pro-
duce. That is the other side of the 
picture. One is the rise in prices of 
essential commodities the other relat-
es to preventing an ~n  fall in the 
prices of those commodities with 
which lakhs of agricultural people and 
farmers are concerned. 

Here during this very week, do you 
know what is happening to raw 'ute? 
We have discussed s.bout jute on so 
many occasions in this House and 
the Government has told us so many 
times that steps are being taken to 
maintain some sort of minimum price. 
But here I will read one little para-
graph from the official organ of the 
Indian Central Jute Committe8, a 
governthellt body, namely the Jute 
Bu.lletin. The point I wish to empha-
lIise is that for the first time it is 
atated here that in all past wars it has 
been found that war or warlike con-
ditions have always seen jute grow-
ers thriving in the ~t  but this is 
the first time that there is no past 
parallel for this odd development that 
the worst hit by the Chinese aggres-
sion is raw jute. 

Shri Shivaji Rao S. Deshmukh 
(Parbhani) : The same thing applies 
to ,cotton. 

Shri Indrajit Gupta: Possibly. 

It sayS that at time when jute seems 
well set for many months of pros-
perous trading, what has been happen-
ing is distress sales of. jute. The 
Indian Central Jute Committee has 
been compelled to state that 'every-
thing possible should be done by the 
mills and other agencies-I do not 
know. why they have left the Gov-
ernment out-to disabu8<' the feeling 
shared by the masses of jute growers 
that their sorry plight ~ offered an 
opportunity for callous exploitation. 
If there is to be no recurrence of 
the fallline conditions of 1960-61, it is 
commonsense that no sacrifioc at this 
stage can be too big to stop growers 

able .~ 

getting away with the feeling that 
jute cultivation is a losing game'. If 
this is allowed to continue, the next 
year acreage will be diverted again 
from jute to other crops and we will 
face a famine of raw jute again, and 
our biggest foreign exchange earner 
will be put into the thorns of another 
crisis. 

Therefore, I would like the Minis-
ter to say something not only about 
how he proposes to cheek rising prices 
but also how he proposes to arrest 
falling prices where it is necessary to 
arrest them. ' 

I have only one or two more points 
to urge. There is a lot said in the 
statement about co-operatives. It has 
been said that in the beginning there 
will be 200 wholesale co-operative 
depots and 400 primary stores set up 
in cities and towns with a minimum 
po.pulation of one lakh each. Anybody 
who knaws the figures will know that 
this is only going to touch the barest 
fringe of the urban population, 
because cities and towns with a mini-
mum population of one lakh and more 
at present in our country are just 107 
and the combined population 01 these 
107 towns and cities is 3.5 ror ~ To 
cope with their requirements, we are 
proposing 200 wholesale and 400 pri-
mary co-operative stores or depots. 
This is not going to touch the fringe 
of the problem. 

Besides, I would like Government 
to consider another question. What 
is their plan for seeing that these co-
operatives will get adequate supplies 
of essential commodities at reasonable 
prices? I feel that under the present 

.£ystem, this is really a sort of Achilles 
heal of the whole co-operative system 
whiCh is being proposed because if the 
co-operatives are not linked directly 
with the producers, whether they be 
industrial or agricultural, these will 
have to depend entirely on the private • 
sector and the pricej ruling in the 
private sector tor their ~ . I 
was looking at the t~t Report of the 
Registrar of Co-operative Societies of 
one of the for ~o t States in co-
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operation in our eountry, Madras. It 
says that 75 per cent of the goods ob-
tained are obtained by the co-opera-
tives from private manufacturers or 
wholesale dealers. This means that it 
is not as though co-operatives can 
influence market prices; it is the other 
way round. Market prices dictate to 
the co-operatives inevitably when they 

. have to depend on non-eo-operative 
sources fOr their supplies. All that 
the co-operatives can do then is that 
when there is a bigger margin between 
their own procurement price and the 
prices at vlhich they sell, they can 
declare a bi<:(gcr d;vidend to the share-
holders. But as a factor in controlling 
market prices, the ro-operatives are 
virtually useJcs, l<"k3S' they are 
guaranteed adequate mpplies of 
essential commodities at reasonable 
prices. 

Therefore, Government must 
aiTange for adequate supplies at stipu-
lated prices. We should have that 
kind of co-operative chain all over the 
country. I strongly suggest that it 
should be supplemented by a very far-
flung network of fair price shops at 
the rate of one shop for 500 or 1000 
fami"es. Unless these are also brought 
into being, I am afraid these proposals 
that have been put before us for a 
small number of co-operatives are not 
going to make any dent in the situa-
tion at all. 

Finally, I wish to make some pro-
posals becam,e though there are many 
aspects, there is no time to go into 
them and there are other hon. Mem-
bers also wishing to speak. I have 
already suggested the urgent need to 
have a network of fair price shops. 
By leaving them out and depending 
only on very precarious types of co-
operatives, we are heading for trouble. 
Secondly, with all the powers Govern-

, ment has now taken, why chould not 
stocks of various types of goods-
essent;"'l commo.lities-be frozen by 
Government for distribution through 
certain plEnnedo channels as and when 
required? I have already mentioned 
about cloth lying witlt the mills. But 

this will come up from time to time 
in the case of many commodities and 
I think instead of leaving them to 
what are called the regular channels 
and depending entirely on them, the 
comprehensive powers of Gover!)-
ment should be used now whenever 
necessary in the social interest to 
freeZe stocks, wherever necessary, and 
channel them in directions required . 
(An Han. Member: Of what gO:Jds?) 
Let him tell us. I do not mind. 

The prices of these essential com-
modities sho" Id be fixed by Govern-
mcnt. I would also suggest abolition 
of 13xes on foodgrain" and other essen-
L"l c(1mmodities. I do not know what 
is coming in the next budget. But if 
foodgrains and other essential com-
modities fire going to be taxf'd direct-
ly or indirectly, then all the inflation-
ary pressures I have mentioned earlier 
will come into operation and with the 
best will in the world we will not be 
able to control the situation. 

Then I come to bank advances 
against food grains. There are lots of 
malpractices, misuse of credit for 
speculative purposes. I do not wish 
to go into details. But certainly bank 
advancs against food grains should be 
stopped altogether. There was a time 
in 1959-60 when prices went very 
high, when a ceiling was put, I think 
of Rs. 50,000, on bank advances against 
foodgrains. But it proved how easy 
it was to circumvent that kind of 
restriction, how people opemting in 
the trade knew how to get advances 
under different names but all operat-
ing in the same combine, and use them 
to pile up foodgrains, hoard them and 
then put up prices and indulge in 
speculation. Therefore, I would sug-
gest the present emergency calls for 
stronger measures to put a stop to 
bank advances against foodgrains. 

Minimum prices for agricultural 
produce-this is an old hardy annual 
in ti'is House. But since (1verything 
is now ~in  discussed in the new con-
text, I hope Government will treat it 
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iikewise and do the needful. I have 
referr"d to the question of jute. 'fhcrc 
is the queslion of cotton and SO many 
other thing.;. Minim:.llll pr"·cs for 
agricultural produce should b2 fixed 
and Government should make it clear 
to the farmers that wherever I1eccs-
sary and whenever necessary, the." 
will purchase directly at those priccs. 
Unless this in donc, there is no Olher 
wily by which the farm"r can be 
given confi'iencc. 

Then, I would also suggest that 
some kind of a craoh or emergency 
programme shouid be worked by the 
Centre in conjunction with the States 
for raising the production of supple-
mentary foods like meat, fish, milk, 
eggc, vcgctabies and so· on. It is there 
in the statemcnt, but I would like to 
know·w"at steps are being takcn. My 
experience in West &ngal j, some-
thing conkary to that. 

As far a; administrative measures 
are concerned, I would suggest that 
along with the other things which are 
alrlXldy being taken up by the Gov-
ernment, there should be some system 
of a very thorough inspection, inspec-
tion Of all godowns of wholesalers, what 
are called adats of the adatdars, slocks 
in mills, cold storages etc. If necessary 
surprise inspection should be institu t-
ed to see that there are no malprac-
tice.> going on. 

Government is experimenting with 
many things. I suggest they might 
also care to experiment with the set-
ting up of a few price courts. They 
may appoint ono i~ assessors, and 
let people who are suspected or 
accused of trading malpractices be 
brought up before such price courts 
for trial and judgment, in addition 
to all the other kinds of courts that 
we have got. 

These are some of the positive sug-
gestions that I want to make. In 
conclusion, I will simply say that Gov-
ernment can be assured of full co-
operation from everybody in this 
o ~  I hope, and certainl .. from the 

vast mass of ordinary people in the 
country outliide in every measure 

byeIlL:! 
which they decide to take and whieh 
they care to take to hOld the price 
line. I consider this to be no less im-
portant than holding the front line, 
because the people who are in the 
rear have got to be given conr.dc.: ., 
that they will be protected i ~. 

3::ly kind of anti-social behaviour "nd 
practice, and it is only with that 
confidence that they will be able to 
give of their best in every walk ~n  
fieid of life where they are working, 
and in that way alone will we be able 
to go ahead to the ultimate success of 
our country. 

Mr. Chail'man: Motion moved: 

"That this House takes note of 
the statement laid on the Table of 
the House on the 10th November, 
1962 by the Minister of Planning 
and Labour and Employment on 
measures for maintaining prices of 
essential commodities at reason-
able levels." 

Shri Ram Sewak Yadav (Bara-
banki): I beg to move: 

That at the end of the motion, tile 
following be added namely:-

"and resolves that Government 
should take the following steps to 
stabilise the prices--

(i) the prices of food grains should 
not rise more than one anna 
per seer between two crop 
seasons; 

(ii) the prices of essential factory 
products such as cloth 
(coarse), kerosene oil, cement 
iron, sugar and meclicines 
should not be more than one 
and a halt times of their cost; 

(iii) the prices of foodgrains and 
raw' materials produced by 
the agriculturists should be 
sufficient for their livelihood 
besides recovering tht: cost of 
production and balance should 
be int .in~  between the 
prices of agricultural and in-
dustriai products." (1). 
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~ ri D. S. PatH (Yeotmal): beg 
to move: 

That at the end of the motion, the 
following be added, namely:-

"and urges upon the Govern-
ment to assure the cultivators that 
the prices of foodgrains and other 
commodities produced by the agri-
culturists shall not be allowed to 
fall below a reasonable minimum 
level." (4). 

Shrimati Renuka Ray: I beg to 
move:';:! 

That at the end of the motion, the 
following be added, namely:-

"and urges upon the Govern-
ment to utilize the powers conier-
red on it under the Defence of 
India Rules without delay to con-
serve the use of essential com-
modities in short supply and to 
effectively check the activities of 
all anti-national elements, such as 
war profiteers and black-mar-
keters." (5). 

Shri Sivamurthi Swami (Koppal): 
I beg to move: 

That at the end of ·the motion, the 
followin gbe added, namely:-

"and resolves that-

(i) the inflation of money should 
be controlled on a reasonable 
level to reduce the prices of 
essential goods; 

(ii) the production should be in-
creased by helping the agri-
culturists; and 

(iii) steps should be taken for 
equitable distribution through 
Co-operative Societies of such 
commodities that are in short 
supply". (6). 

Shri Bibhuti Mishra (Motihari): 
beg to move: 

That at the cnd of the motion, the 
following be ~ ~  namely:-

"and resolves thllt the prices of 
agric.ultural products should be 

at Reasonable Levels 

fixed taking in to account' theIr 
cost of production and other 
necessities of life of the producers 
and should also be linked with the 
prices of utility articles produced 
in the factories so that the culti-
vators may not suffer loss." ('7). 

Mr. Chainnan: There is a large 
number of speakers. I would request 
hon. Members to confine their remarks 
to five or seven minutes. 

Dr. p. S. Deshmukh (Arnravati): It 
is highly gratifying that even at the 
fag end of the session we are getting 
an opportunity to discuss this very 
important subject. 

I am very hapy that the Mover of 
this Resoluti9n has put the case in a 
very appropriate manner. I think he 
des:rves congratulation for the. way in 
which he has made his observations. 
He has not shown his indinations or 
poli tical propensities in any manner 
in his speech. He has been very rea- ~ 
sonable because all of us feared that 
the party to which he belongs was 
generally making capital out of the 
rising of prices. 

Shri Indrajit Gupta: You should not 
make any political capital either. 

Dr. p. S. Deshmukh: I am thanking 
you because yOU have not done so. 

Shri Indrajit Gupta: This thank" 
itself has got a political flavour. 

Shri S. M. Banerjee (Kanpur): This 
is political thanks. 

Dr. P. S. Deshmukh: I am just 
referring to the apprehensions that we 
had when the subject was brought 
before the House, that in all pro-
bability we would be treated to some 
alarmist sort of attitude and there 
would only be one side of the question 
which would be dealt . with 
predominantly, but I am glad 
Shri Gupta has also paid atten-
tion to the producers, especially 
the agricultural producers, and he 
has made out a very strong case for 
protecting the interests of the farmers. 
That wal; the reason why I have gone 
out Of the way to congratUlate him on 
what he has said. 
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This'is a very difficult subject, and 
it is not an ~  task for any Gov-
ernment to maintain prices, especially 
in a vast country like ours where not 
only production but various cireum-
stances differ from place to place, and 
when our law and order situation or 
our controls and our administration is 
hopelessly weak. This country suffers 
from bad administration in many res-
pects, a very weak administration. 
Whatever intentions are proclaimed, 
they are never able to carry them 
out. Whenever they try to fix the 
prices, it only encourages black mar-
ket. Nobody gets anything at the 
price fixed or even 25 to 50 per cent 
more. That is generally our expe-
rience SO far, and I am therefore 
glad that the Government has not 
rushed all of a sudden to try to fix 
the ri ~ of any commodity. 

There is a section in the Cabinet 
and certain other people who are 
devoted to controls, because they think 
that with the plans that we have, we 
must have a controlled economy; but 
controlled economy does not mean 
controlling everything, or controlling 
some t i~  foolishly. There should 
be a line drawn of what is practicable, 
what we can really control, the bene-
fit of which we can give to the people, 
and what lies beyond our capacity. 
So, from that point of view, I welcome 
the fact that no control has so far 
been placed. 

But I do not know what really this 
vigilance committee that has been pro-
claimed by the Planning Minister is 
going to do. Now they are thinking 
of this vigilance committee, and some 
strong and high level committee-we 
always have high-level, high-powered 
and high command, everything high in 
this country-and therefore there is 
goin'i to be some high-level committee. 
Our friend Slhri Patil had proclaimed 
this high level committee long ago. 
God knows what has happened to 
that high level committee that he had 
proposed. 

Dr. M. S. Aney: They will have to 
come de>Nn to take up these-matters. 

Dr. P. S. Deshmukh: Probably it 
r ir ~ the Chinese to "-elp him to 

able Levels 
get this committee estab::.;hed. It 
required an emergency. This is also 
another subject which is the result, it 
appears, only of the emergency. Other-
wise, to the ordinary commonsense of 
the administrators of the country this 
did not appeal. 

Shrimati Yashoda Reddy (Kurnool): 
We can confine ourselves to the price, 
and not to the Ministers. 

Shri Shlvaji Rao S. Deshmukh: The 
learned doctor did not transgress even 
by an inch. 

Dr. P. S. Deshmukh: I think the 
lady Member has not paid much atten-
tion to what I have said and the sub-
ject before us. 

Shrimatl Yashoda Reddy: have 
paid very good attention. 

Dr. P. S. Deshmukh: There is a 
statement of Nandaji which we are 
discussing and it contains a plan of 
action by which he thinks that w<!. 
will be able to maintain the prices, 
and in that there is something like 
consumers' co-operatives. What I was 
driving at was that it required the 
Chinese aggression to remind the Gov-
ernment that there is some use so far 
as co-operative consumer stores are 
concerned, and this has been done. 
The importance of this subject is 
being realised only because of and 
only when we are in this emergency. 
The Government is going to establish 
consumer co-operatives. I do not 
know how the Government is goin, 
to do it. Is it the joint registrars or 
the registrar's subordinates who are 
going to bring them about as in the 
caSe of the service co-operatives? It 
is hardly a proper method Of en-
couraging co-operatives. They are 
voluntary organisations; they haVe to 
be done by people. Very often these. 
consumer co-operatiyes have been 
asking for assistance from Govern-
ment but it was felt, that it was not 
Government's duty to help consumer 
co-operatives bpt that they should 
Btand on their own legs and !herefore, 
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no assistance was given. Now, all 
of a ,mdden large sums of money are 
going to be allocated for co-opera-
tives but I do not think the way in 
which Government is trying to do 
ti1:S wii! ~r succeed. If they want 
to do it they will have to do it in a 
lTery systematic manner and give it 
to til" p20ple who are really devoted 
to the co-operative principles. I am 
glad that Shri Gupl:! has dealt with 
this subject in a very goad manner 
becaus;: unless you help these co-
oper-ative, with goods and articles at 
some concessional rates things will 
not imprOVe because what the ordi-
nary merchants can do--adulteration. 
short weights and measures etc.-the 
o o ~r ti  cannot. It is by these 

methods that the ordinary shopkeeper 
brings the co-operatives to naught. If. 
as Mr. Gupta sugg(;sted, goods are 
g'Veil at concessional rates on a 
who12sale basis they will be able to 
distribute the goods honestly at fair 
prices. There should be regular sup-
ply. Unfortunately my experience in 
this Government is that they talk 
tall about co-operatives but they do 
not know what co-operatives are or 
how and where to assist them. I have 
innumerable instances to quote of 
talking big and loud about co-opera-
tives but actual assistance is nil. The 
co-operatives are in many places de-
liberately done harm by the adminis-
tra tion, by many of their officers and 
people who proclaim their faith in 
co-operation. There is one co-opera-
tive general insurance company. only 
one in the whole of India. It has 
taken up crop and cattle insurance. 
What is their experience? For some 
reasons, Government prefers very 
often to go to an ordinary j oint stock 
insurance company and they take 
away the business already given to 
the co-operative general insurance 
company. This type of experience is 
very comman so far as co-operatives 
are concerned. .Now that their im-
portance is realised by Government, 
I hOPe it will tackle it properly and 
give the people a chance to prove lts 
worth. Oilierw[se. very often we 

talk of co-operatives but do things in 
a W:ly by which co-operativeo cannot 
exist. 

M._ny ~o  say: look here w,' 
had a co-operative here but it had 
failed. Very often they are them-
selves instrumental for the failure of 
the co-operatives. They want to use 
these arguments to discredit them. 
I hope Nandaji will take care to see 
tha t this does not happen in the pre-
sent circumstances. 

I am particularlY happy that for 
the sake of seeing that the price line 
is maintained. Mr. Gupta has not 
advocated some lower prices to be 
paid to the agriculturists and pro-
ducers of these goods, especially 
foodgrains, cotton, jute, etc. I sup-
port his suggestion that not' ollly the 
minimum price should be fixed but 
operative steps should be taken to 
enter the market as soon prices go 
below a level. 

There is another trouble which has 
now arisen. I do not know whom the 
Textile Commissioner serves but it is 
not the agriculturists' interests that 
he serves nor the interests of thp. 
country. On his OWn sweet will he 
starts taking action when there is no 
need. There are ceiling and floor 
prices for cotton. If the ceiling ~ 
pierced, he may have interfered. But 
just because somebody-it must be 
t ~ big business-impressed upon him 
the desirability or the fear that the 
prices are likely to go up, he started 
doing things when prices were Rs. 100 
or Rs. 200 below the ceiling and in-
terfering with the free movement and 
free purchase of these commodities. 
If this is the way Governmellt is go-
ing to maintain the price line, I am 
afraid it will maintain neither, the 
prices nor the cultivators nor will it 
get more production. 

In the same way they have refer-
red to supplementary food. It is a' 
very wrong description. It i~ ordi-
nary fodd, fruits, eggs, fish and a11 
that. Supplementary food has Ir 
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dirlerent meaning something like the 
"Meals for the MIllions", multi-pur-
po;e food or something that goes to 
bal:\Ilce the nutritive quality of peo-
ples' dil't. 

I had many more observations to 
make but smce your bel! is ringing, 
1 w,ll concluJe ,hartly. I oupport the 
way m which Shri Gupta has made 
the suggesl:ons, namely, trying to 
Ilrolect consumt!rs on the one hand 
without sacrilicing the producers. I 
am going soon to launch a producer-
cum-consumer co-operative and I 
hope ample help from the Govern-
ment, ill view of what they have dec-
lared, wil! be available to me so as 
to se& that We function taking carp 
Of the' interests of both the producers 
and consumers. 

ShM Hem Barua (Gaunati): Sir, 
the prices in our country have a ten-
dency t[) spiral up. This emergency 
has adcied an edge to it. But tIl£' 
beauty of it is that there is no serious' 
attempt made on behalf of Govern-
ment to arrest these prices. If w" 
take the wholesale priCe index, it 
was 124' 1 in August 1961 compared 
to 132' 9 in August 1962. This shows 
the tendencv of prices to rise. Com-
pared to 1959 indox. it is an increase 
of 4 pcr cent; in some commodities 
it may be less; in others, more. The 
purchasing power of the buyer has 
not gone up commensurate with this 
increase; it has not proved as dyna-
m ic as the rise in prices. 

I would say that prices are inter-
linked with planning. What about our 
plans? Our prices showed signs of 
restiveness during the First Plan 
period. In the middle of the Second 
Plan period, the prices started spira 1-
ling UP and when we entered the 
Third Plan period prices spiralled up 
!!til! more. This emergency has add-
ed a cause for anxiety in this matter. 
There is inadequacy of supplies of 
~ nti  commodities. That is why I 
say that Plans must have a r o~  

to see that prices do not rise. Then 
alone we can arrest the ri~ in prices. 
What about the Plan targets? We 

abLe L.eveLs 

have planned for a 30 per cent in-
crease 111 national income dur.ng the 
ThIrd Plan period-a six per cent in-
creaSe per annum. In lY61-62 the 
rise ill national income was only ::J' 5 
per cent. No serious or concrete 
steps are taken to arrest the price3 
and to Imk planning with prices. 

Agriculture is the pivot of our eco-
nomy as also our priCe policy. .Re-
cently, Ioodgrain prices nave rather 
marked a slIgnt decline. Both the 
Mmi,tt:rs, Dr. Ram Subhag Smgh and 
Shl'l Patd, have been saymg that the 
mcasurt!5 that they have taken have 
succeeded to a certain extent but 
they forget the fact that ~ t:,e 
harvest season is very near and be-
cause we are going to have a bumper 
crop there might be a slight decline 
in the prices Of foodgrains. We must 
not forget that the monsoon-gods 
should smile on OUr fields. Then and 
then alone We will have a good har-
vest for a bumper crop. 

What about the measures taken bv 
the Government? The measures ar'e 
inadequate. There is an acute short-
age of fertilisers. There is an acute 
shortage of irrigation facilities. There 
is lack of concentrated effort towards 
agriculture. Unless and until these 
factors are taken into account, try e1Y 
that we would arrest rise in ~  is 
a very difficult thing to be ~ i . 
In spite of all the measures taken by 
the' Ministers, in spite of all the mea-
sures that are being propagated or 
enunciated in the note, I would say 
that these measures would not suc-
ceed. 

My hon. friend Shri Indrajit t~ 

said something about deficit financ-
ing. It is a fact that deficit financing 
has an infiationary tendency, and this 
inflationary tendency has always an 
impact on prices. During this emerg-
ency, this Inflationary tendency iA 
likely to go up, ~  that is why I 
~  that during the second Plan period 
the total irtvestmenJ: in the public 
sector was to the tune Of Rs. 4,657 
crore!; out of vhich the deflcit flnane-



5377 Motion re: DECEMBER 11, 1962 Maintaining Prices of 
~ nti  Commoditie& 

at Reasonable Levels 
[Shri Hem Darua] 

ing was Rs. 950 crares. During the 
third Plan period, the total invest-
ment so far as the public sector is 
.concerned is Rs. 7,500 crores. Out of 
this, H,. 550 crores are estimated as 
deficit financing. I would say that 
we must try to limit this deficit 
financing as far as possible, or else 
it is going to have an inflationary 
impact on prices. I am not opposed 
to deficit financing as such, because 
in a developing economy, this deficit 
financing is unavoidable, but because 
we are faced with the war crisis to-
day, we should see that inflation 
·does not rise in this country and as a 
result the whole economy of our 
·country is thrown out of gear. 

We talk about voluntary gifts to 
the war fund. I commend those pec,-
pie who have come forward with 
voluntary gifts for the war fund. But 
so far we haVe succeeded in collect-
ing only Rs. 15 crores. This is a verY 
negligible amount compared to the 
tremendous task that We have to do 
in order to step up our defence mea-
sures. What do We find? On the 
other hand, we find Prof. Kalder saY-
ing that Rs. 200 crores are annually 
evaded by income-tax payers. There 
are people in this country who do not 
pay taxes. not to speak Of prohibi-
tion on which we spend another 
Rs. 200 crores. I would say, as my 
hon. friends have already suggested, 
that there should be a temporary 
suspension of prohibition during this 
period, and we should gear up our 
tax-collecting machinery to a point 
where no tax evasion is possible in 
this country. In order to avoid in-
flation, so that it might not affect thp 
rise in prices, we must See that if 
necessary we impose fresh taxation 
for the purpose of this emergency. 

Now, we are face to face with a 
·CTlSIS. There is an emergency today, 
and We have to l(ear up our defence 
machinery. There is no doubt about 
it. We haVe to. defend 'our country, 
and that is why we have to reorga-
nise and introdUCe sOple sort of dis-
cipline in our economy. When I 

speak about the reorganisation of our 
economy, I do not say that the Plan 
is to be pruned. I would, however, 
say that the frills of the Plan ought 
to be pruned. The production pat-
tern has to be reorganised and there 
should be priorities. These priorities 
should be organised. Then we must 
see that.. more energy and vitality are 
ploughed into the Plan so that we 
might prodUce more goods and avoid 
rise in prices. Unless we have a 
buffer-stock of essential commodities, 
there would be a rise in prices. You 
cannot avoid it. 

What about agriculture? We say 
that we have a bumper crop. ~ t we 
must not forget that food to~  are 
being cushioned also by the aid of 
PL 480! That is the fate of tbis ~o n
try. 70 per cent or rather mOre of 
our people are engaged in agriculture; 
in fact, it is more than 70 per cent. 
But in the USA, 70 per cent of the 
population are engaged in industry. 
Only 10 per cent are engaged in agri-
cuI ture there. But here is a country 
where more than 70 per cent of the 
population are cngaged in agriculture 
and yet has to go to the USA, where 
only 10 per cent are engaged in agri-
culture, with a begging bowl for food. 
Therefore, our economy has to be 
geared up. Unless and until we re-
organise our economy in the context 
of this emergency, We cannot succeed. 

The British power during the last 
world war did not reorganise the eco-
nomy of our country when this COUll-
try had to face that emergency. As a 
result of that, there was the Bengal 
famine. That is why I say that we 
should reorganiSe our economy. 

What about the Federation of, In-
dian Chambers of Commerce and In-
dustry? They have co-operated with 
the Government in this critical mo-
ment, and thcy have come out with 
certain concrete proposals for the set-· 
ting up of priCe vigilance comn:oittees 
in differeat zones of our country. That 
is all right, but then the kerosene 
scandal in this capital is a pointer to 
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tile fael that thert: are black-sheep 
in every flock. We must not forget 
that they want to take some advant-
.age out of this emergency, out of the 
abnormal conditions that prevail in 
the country. What happened in re-
gard to the kerosene scandal? This 
",candal was brought to the notice of 
this House by Shri S. M. Banerjee. 
Then the Minister came out with a 
t~ n  and assured the House that 

he would take stern measures agaim;t 
those who indulge in anti-national 
activities. What was the Government 
doing till then't Why was it that the 
Government did not take any stern 
measures against those people be-
fore it was brought to the notice of 
the Government on the floor of this 
House? I find some Ministers going 
about thundering that they would 
take" sttrn measures against these 
anti-social elements. I know Shri 
Nanda thundered . about it. Unless 
and until this sort of thundering is 
buttressed with positive, concrete 
action, this would not have any effect 
on the black-marketeers and profit-
eers. Why don't you, even far onc'" 
~n this context of emergency, try t~ 
Implement that ancient slogan of ou,-
Prime Minister, Shri Jawaharlal 
Nehru, who said that he wanted tn 
hang black-marketeers on the near-
est lamp-post? Try to do it oncE' and 
llave the country and the people from 
this catastrophe organised by these 
anti-social elements. 

The note says about 200 o ~ 

stores and 4,000 branch and primary 
stores. Do they cover the entire 
population? What about the rest of 
the population? My hon. friend sairt 
that there are 107 cities in this coun-
try each with a population of a lakh 
and more, and the total population 
of. such cities is three and a half 
crores. What about other peopl!''! 
Hoarding of commodities in bank ac-
counts by the wholesalers can he 
verified, because banks make advances 
towards certain goods. We can find 
out. the real truth bv looking into 
them. . , 

In short, I would say that therf! 
is a crill. faeinl our eount.ry, and in 

view otfhat crisis, we should see 
that no anti-social elements are allow-
ed to flourish and thrive and reap 
harvest out of the miseries and mis-
fortunes of the people. 

Shrimati Renuka Ray: Mr. Chair-
man, Sir, yesterday, speaking in this 
House, the Prime Minister pointed out 
that we are going to face a long war 
and for this we must be prepared in 
the front line; and what is of equal 
!lignifica""ce, in the rear also, peoplf! 
have come forward splendidly. The 
response "has been magnificent. But 
-:ve have to build our economic system 
In a manner that it has a proper 
strength and 1s able to gear up to the 
war effort. Let us analyse the state-
ment of Mr. Nanda in this respect. He 
'has mentioned that we face a state 
of emergency and therefore, there is 
urgency behind all this. But after 
reading through the statement, one is 
left with a sense of bewilderment 
because we are told about the first 
phase which will be put into opera-
tion; and, it has been put into opera-
tion. But we are dependent even now 
to a large extent on the good offices of 
industry and trade. I do not dispute 
the patriotic fervour of any man in 
tlus country. Far be it from me to 
say that industry and trade are not 
trying to help. But do we leave it to 
the good offices of any non-official or-_ 
ganisatioo to find out and curb the 
activities of anti-social elements and 
of those who do propaganda directly 
against the country and vitiate the war 
effort? Have we not empowered the 
Government under the Defence of 
India Act to take swift and Tuthless 
action? I do not speak of responsible 
leaders of industry and trade. But it 
is absolutely essential that against 
anti-social elements in this country, 
who thrive on the misery of others, 
durin gtimes ot war in particular we 
should take action quickly, SWiftly' and 
relentlessly fTom l\OW. 

Other speakers have spoken about 
the cement s&andal in Delhi scandals 
about textiles and so ~  other 
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things. But what about wool? The 
Textile Commissioner fixes the price 
of wool and the wool disappears from 
the m:lrket. That is the kind of thing 
that is happooing and will happen in 
a greater measure in fc rward areas 
than ~  in Delhi, where you can 
watch and arrest somebody after some 
incident takes place. I would request 
somcb"dy ~ t r some incident takes 
the Government to take measures here 
and no\'I, particulraly in the forward 
nrC3S. 

Take the example of war-time Bri-
tain. It was not a country which be-
lieved in nationalisation or even in 
any measure of socialisation in those 
days. From 1939 to 1941 theTe was no 
adequa:e machinery there to deal 
wi th the prices and the cost of living 
index wmt up in a manner that they 
could not control. From 1941 to 1945, 
effective measu;-es were brought in and 
it went up only by 3 per cent. Many 
plans might have been r n~ then, 
but they did not prune any plan for 
the children. In fact, it was during 
war-time in Britain that the children 
came into their own and the educa-
tion expenditure went up five times. 
We should take a lesson from the ex-
ample of Britain in these things. 

I now turn to a country of free en-
terprise, U.S.A. What happened during 
the war time? They set up an office 
of production and office of price ad-
ministration and Government control, 
which dealt with the producticn, sup-
ply and distribution of commodities fOT 
war and civilian use and to check 
prices. That was the experience of 
U.S.A., a country of free enterprise. 
Lastly I come to my own country. Mr. 
Hem Barna mentioned about the Ben-
gal famine. I was in Bengal when that 
man-made famine came. We heaTd 
the cries of dying men and wamen and 
we used to pick up children from the 
streets. Even iIi Calcutta' where the 
Japanese bombs were being dropped, 
they did not c!reate such horrors as 
this man-made famine created. Gov-

-emment should take note of it 

Now Assam and West Bengal are 
forward areas. I -know the wore! 
creates prejudice amongst some in this 
House, but rationing is necessary in 
these areas. D:. Ram Subhag Singh 
will tell u; tInt we hav!' created 
buffer-stocks, warehousing facilities 
and the like. But I would submit thal 
unless you Wke steps right from now, 
you may not be able to deal with th", 
situ3tion when it goes out or hand in 
Assam or Bengal or in other border 
aTeas. So, please keep the machinery 
readj, SO that the people do not suf-
fer and nothing like that man-mad", 
famine can come agailI1. It is not a 
shorl-term measure. I would re-
mind Dr. Ram Subhag Singh that it 
is a long-term sustained effort we have 
to make today, because the war may 
be a long one. 

The other point to which I would 
draw the attention of the House is the 
need for conserving commodities in 
short supply. I do Iflot mean only com-
moditie< which are not neC€ssarily in 
short supply today, but CQnservinl-( 
commodities essential to the war effort 
and for the consumers in the Tear. Take 
petrol and, petroleum products. We 
have already heard of the kerosene 
scandal. Whatever may be the quality 
of petrol that we have in this country, 
it a waT has to be carried on, surely 
we should conserve petrol and bring 
in rationing right from now. After 
three years or so let us not say, there 
is not enough petrol for the war effort 
and we must stop civilian use. Let 
us plan out these things right from 
now. 

ThCTe are so many other things. We 
are told that the prices of foodgrains 
have come down. As others have men_ 
tioned, this is the time of the crop 
when it goes down. But what about 
fish, vegetables and other things, which 
are also food? Their prices have nol 
come down but are going up. 

A similar conseTvation of supplies 
should be done about electricity, coal, 
iron and steel and cement. It should 
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be done now and immediately. We 
hear SO much talk about all these, but 
110 mar.hinery is there by which black-
marketing can be avoided. Let us gear 
up the machinery of the Government 
in the economic sphere to deal with 
these things in a proper manner from 
now 0'1. The Finance Minister has 
brou"ht in a very good thing-gold 
bond': But what is the response from 
the public? There is very good res-
pome from the middle class, but what 
about the wealthier classes? What 
about their response to the offer made 
by ~  Finnnce Minister for helping 
the country? Apnrt from donating 
their gold. even to buy gold bonds, 
they <ire not coming forward in large 
numbers. 

In the Planning Minister's speech, 
there is no mention about the idle 
capacity in industry. It should have 
'.been there. I do not know what is 
being done to gear up the idle capa-
ci ly i" .. industry to the war effort. Let 
Us not have only statements about how 
we are gearing up our war ffort~ 

and our production needs. Let us 
actunll J dO it. People feel confused 
when they hear about such wonderful 
t in ~ that are sought to be done, but 
yet they are not done. Let Us not 
m" ke an:>, statement until the thing is 
done. If this golden rule is followed, 
it will lead to a great deal of optim-
ism rather than frustration on people's 
part. 
17 hrs. 

[MR. SPEAKER in the Chair'J 

My neighbour says that then people 
will have nothing to talk about. Per-
haps they can talk about less danger-
ous things than those that vitiate the 
war effort. 

I have already said what war-time 
Britain did about tio~ . Today in 
our country it is in the air that the 
phn has to be pruned. Where? Some 
people :hink education does not help 
the war effort in the sense that it does 
not help the front line. Bltt our re-
.sources are in men also. If the future 

ahle Leve13 
citizens of this o ntr~ suffer during 
this period in any manner because we 
have this unimaginative attitude to-
wards what is of the vital consequence 
to the future of the nation, to the chil-
dren of this nation. that would he a 
very harmful thing to the country. Let 
us, on the other hand, learn from the 
experience of Britain D.nd other coun-
tries and utilise this emergency for the 
betterment of the future cLizens of 
this country. Let Us also remember 
that when we are working for a so-
ciety where we want improved condi-
tions and a more equitable economic 
society, then we should at least utilise 
the emergency today to bring such 
conditions among the people. The 
poorest among them has shown a 
wonderful response to that. Let us 
be able to h:mdle it in such a manner, 
let us be able ,0 utilise it in such a 
m:mner that the people of this coun-
try feel that the Government has 
come forward with meamres through 
which we shall fight the enemy. In 
so doing, we shall be able to improve 
our nation. We shall be able nOl only 
to improve the armamoots position 
with which we have to 'fight the enemy, 
but We shall also be able to take ade-
quate measures through which the 
health, the physique ot the nation is 
improved. At least the children who 
will have to carryon when we have 
gOThe should have better physique, bet-
ter health. That is what Britain did 
during war time. Surely, during war 
time India can look to this whole pro-
blem in that perspective. 

With these words, Sir, r should 
like to commend m, amendmeont. One 
word has been wrongly typed there. 
It should be "anti-social" instead of 
"anti-national". I hope the han. Minis-
ter-he is not here at the moment-
when he comes will be agreeable to 
accept my amendmeint because I f~  

sure that the mover will not hwe an 
objection. What I want is only this: 

"and urges uPOh the Govern-
ment to utilise the powers confer-
red on it tinder the Defence of 
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India Rules without delay to con-
serve the use of essential com-
modities in short supply and to 
efTcctively check the activities of 
all anti-social elements, such as 
war profiteers and black-market-
ers." 

Surely, there is nothing wrong in this. 

Before I end, Sir, I want to say one 
word more. I do not for one moment 
suggest that the farmET should not be 
paid a fair and just price. He must, 
of course, be paid a just price. We 
want to expand OUr agriculture, so he 
~ to be given initiative. But most of 

all we want that the interests of the 
largest section of the people who are 
also consumers namely the agricultu-
rists-the cu](ivators. should be look-
ed after. But we do not want profiteer-
ing. We must take every step to check 
it and we must not be complacent 
about it. 

With these words, Sir. I hope that 
my amendment will be accepted. 

Mr. Speaker: I ",;anted to know the 
pleasure of the House. I have got 
30 names with R1e Of han. Members 
who want to participate in this de· 
bate. How long would they like to 
sit? 

Shri S. 1M; Ba.Derjee: Up to 7.00. 
Three hours are allotted for this 
mtJtion. 

Mr. Speaker: Three hourll are there. 
Out of thOse three hours one hour 
must be reserved for the hon. Minis-
~r. 

The Minister Of St3.te in the MinilI· 
try of Food and Agriculture (Dr. Bam 
Subhag Singh): I would also like to 
say something. 

Shri Hem Barna: Each speaker 
should pave only"five minutes. 

Mr. Speaker: 11\ spite of my ringing 
the bell, the last speaker has taken 
12 minutes. 

Shri Hem Barua: We took ani:,. 
five minutes. 

Mr. Speaker: I was going to find 
OUt the desire of the House. Even If 
we spend three hours, at the end of 
that I am sure I would have left 
many hon. Members dissatisfied, dis-
contented and, probably, they will be 
accusing me because of that. If the 
hon. Members agree we might jlB! 
put it off to the next session. 0:1 
Friday, the last day, the 2! hours for 
non-official business we will devote 
to this. Then we can also take into 
account the developments that take 
place by that time. 

Shri Shivaji Rao S. Deshmukh: So 
far as cotton growers are concernt'd 
they have lost millions of rupees bp-
cauSe Of the steep decline ill iJrices. 
That is a burning probleLn. If th:tt 
criticism is voiced today, it will ~ 

an immediate effect on the Govern-
ment. 

Mr. Speaker: Does the House want 
that cotton prices must be restored 
just now? What would he gain by 
that. He has voiced his ri n ~ 

That wouid go to the Minister ais(). 
I think We might .postpone this dis-
cussion to the next session. 

Shri IDdrajlt Gupta: It the House is 
agreeable to your suggestion that this 
discussion be left over to the next 
session, may I suggest, in that case, 
that the time be extended, the time for 
the discussion in the next session? 

Mr. Speaker: I am giving 2! houn 
more. 

Shri Indrajit Gupta: 2! hours more 
is not g()ing to exhaust the list. 

Mr. Speaker: That list of Member;; 
who desire to speak would never be 
exhausted. I also want that it should 
never be exhausted. That s:-tould go 
()n pouring in more and more. 

Shri Indrajit Gupta: ~  hOIl. 
Minister lOr Planning gave me to 
understand. ' .. 
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.'\fr. Speaker: That we will see 
then. Now the House is of the opin-
ion that this mig;,t be put off to the 
next session-not the next session but 
the seosion we are having on the 21st 
January, 1963. 

Shri Indrajit Gupta: How long we 
""ill continue today? 

Mr. Speaker: I am going to adjourn 
just now. This is the last day and I 
thought that was the desire of the 
House 

Several HOD. Members: Yes. 

Mr. Speaker: So we are going to 
adjourn the House. I hope hon Mem-
bers re-member the vow that they 
have taken. They have to go to tl1eir 
constttu«ncies. I have been receivIng 
lettPTs and telegrams from many 
persons. They have enquired from 
me what We will be doing here by 
continuing the session. They want us 
to go to the constituencies an,d work 
there. There is enough of work that 
we have to do for the civil defence, 
for keeping up the morale and other 
things. (Interruption). I am just 
giving you what the people-some of 
the people, of course there would be 
always difference Of opinion; some 
might be thinking in one way and 
others just the other way-think 
(Interruption) . 

Yes, we have spent the time very 
usefully. This will go dOWn cel'tainly 
as a vpry memorable session. We 

able Levels 
had this emergency, and the unity 
that we have demonstrated, of course, 
would go down in history, that undel" 
the spur of these reverses and this 
adversity we have united together to 
a man and shown to the people that 
We are really a nation forgetting all 
the differences that we have. I hope 
when you go back you will remember 
this. 

Another thing is, I am thankful to 
the hon. Members that they have 
agreed that this session 'might not be 
prorogued though they would not be 
entitled to their allowance three days 
in advance when they came back in 
January. That is a sacrifice by the 
Members which will go as a patriotic 
act on the part of the Members that 
they were prepared to forego all this, 
they are not here simply for the sake 
of mO:ley and what they want is to 
do service to the country. That also 
they must remember. 

I hope they will come back refresh-
ed and with greater confidence to 
serve the country, which objectiVe we 
all have in our view. 

The House will now stand adjourned 
to meet again on 21st January at 
eleven o'clock. 

17.08 brs. 

The Lok Sabha then adjourned till 
Eleven of the Clock on Monday, 21st 
January, 1983. 


